\ 222

WP(Crl.)No. 69 OF 2004

| TEM No. 1A Court No. 1 SECTI ON X
(For Judgnent)

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Wit Petition (Crl.) No. 69 of 2004
T.P. Mbideen Koya... Petitioner(s)
VS.

Government of Kerala & Ors.... Respondent(s)

Date: 30/09/2004 This nmatter was called on for pronouncenent of judgnent
t oday.
CORAM :

HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE G P. MATHUR

HON BLE MR, JUSTI CE P. K. BALASUBRAMANYAN

For Petitioner (s)M. P K Manohar, Adv.

For Respondent (s)
Nos. 2 & 4M. A Sharan, ASG

M. P P Khurana, Sr. Adv.
M. Hemant Sharnm, Adv.
M. P Parnmeswaran, Adv. (NP)
M. B Krishna Prasad, Adv.(NP)
Nos. 1 & 3M. T L Vlyer, Sr. Adv.
M. John Mat hew, Adv.
M. K R Sasi prabhu, Adv. (NP)

Hon' ble M. Justice G P. Mathur pronounced judgnent of the Court disnmissing the wit petition
for the reasons discussed in the judgnent.

Report abl e.
(D.P. WALI A) (RADHA R BHATI A)
COURT MASTER COURT MASTER

(Si gned Judgnent is placed on the file)



